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Recruitment To State Cadres 

5895. DR. A.V. AZMI: Will the 
1\.{inister of HOME Affairs be pIca cd to 
state: 

(a) whether certa;n suggestions were 
9ffered fot the considerat ion of the State 
Governmen ts to review the requirement 
of p ersonnel in the Second Five Year 
p'an and to make detailed proposals 
with regard to supplementing recruitment 
to State Cadres by arragemenrs such 
as All India Services, General Deve)op-
ment Cad es or vtIler co-operative arra-
ngements between tne Centre and the 
State; 

(b) if so, what are their details and 
how much progress has been made there-
in; and 

(c) what are the details of the shorta-
ges of personnel in the Central and State 
Government offices and the consequen-
tial effect thereof on the fulfilllng of 
the targets set in the plans ? 

TH MINlSTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS: 
(SHRI P. VENKATASUBBAIAH): (a) 
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and (b) The Second Five Year p1an 
document laid emphas is jntea alia on 
fram;ng policies and programmes so as 
t 0 ~{' UT requi He train d personnel at 
different level at the entre as well as 
in the States. It al o' recommend d 
manpower p~annipg arrangements in the 
States for. meetjng their departmental 
needs 0 sices emphasjsing th need for 
c!ose coordination between the Centre 
and the State in manpower planning. 

As a general rule State Governments 
(\] e advis d fr m Lme to time to a se 
the manpoWer requirements in the 
c ntext of plan plogramn' es and take 
afpropriatc !l1ea Uaes to meet situation 
of manp l1wer shortags/sUI p:uses. In 
order to facilita te manpOWer p lanning 
work at tr.e State level the State 
Governments are being a sisfcd to ct 
up/str ngthen the employment and 
manpower planning machinery, 

(c) : It ;s not possi b:e to link 
specifically the sh.ortag of per anneI in 
the Central and State Government 
offices wi1h the non.futfilling ()[ the 
targets et in the plans. 
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